37  Reports of the

SUPPLEMENTARY DEMANDS FOR
GRANTS (ASSAN) 1990-91

THE MINISTER OF FINANCE
(SHRI YASHWANT SINHA): Madam, 1
beg to lay on the Table a statement (in
English and Hindi) showing the Supple-
*mentary Demands for Granis for expen-
diture tfor the Government of Assam for
the year 1990-91.

[Placed in Library. See No. LT-2199/51)
*No. LT-2204/91]

—

THE BUDGET (TAMIL NADU)
1991-92

THE MINISTER OF FINANCE
(SHRI YASHWANT SINHA): Madam, 1
beg lo lay on the Table a statement (in
English and Hindd) of (he estimated recei-
pts and expenditure of the Government
of Tamil Nadu for the year 1991-92,
[Placed in Library, See No. LT-2205/91]

SUPPLEMENTARY DEMANDS FOR
GRANTS (TAMIL. NADU) 199091

THE MINISTER OF FINANCE
(SHRI YASHWANT SINHA): Madam, I
beg to lay on the Table a statement (in
Englisy and Hindi) showing the Supple-
mentary Demands fop Grants for expen-
diture of the Government of Tamil Nadu
for the year 1990-91 [Placed in Library.
See No. LT-2206/91]

THE BUDGET (UNION TERRITORY
OF PONDICHERRY) 1991.92

THE MINISTER OF FINANCE
{SHRI YASHWANT SINHA): Madam, I
beg to lay on the Table a statement (in
English and Hindi) of the estimated re-
ceipts and expenditure of the Government
of Union Territory of Pondicherry for the
year 1991-92. [Placed in Library, See No.
LT-2207/911

SUPPLEMENTARY DEMANDS FOR
GRANTS (UNION TERRITORY OF
PONDICHERRY) 1990-91

THE MINISTER OF FINANCE
(SHRI YASHWANT SINHA): Madam, I
beg to lay on the Table 5 statement «n
English and Hindi) showing the Supple-
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mentary Demands for Grants for cxpendi.
turc of the Guovernmen; of Lmci Terti-
tory of Pand civrey for the yeur 99 -91.
[Placed in Li rary. See No. LT-2:i./915

REPORTS &7 THE COMM 11y ON
PUBLIC UNDERTAKINGS

SHRI DIPPiN GHOSH (W.st Ben-
gal): Madam, | beg to lay on the Table, ’
a copy each (in English and Hindi) of the
foliowing Renorts of the Commit ee on
Public Undertakings:—

(i Tenth Report of the Committee
on Public Undrtakings on action iuken
py Government on the recommend itions
contained in their fifty-eighth Report
(Eighth Lok Sabha) op Air India Un-
due benefit to private operators.

(ii) Eleventp, Report of the Commit-
tee on Public Undertakings on action
taken by Government op the recom-
mendations  contained in their Sixty-
third Report. (Eizhth, Lok Sabha) on
Cochin Refineries Limited.

REPORTS OF THE COMMITTEE ON
THE WELFARE OF SCHEDULED
CASTES AND SCHEDULED TRIBES
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